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ORDER

Per Shri A.T.Varkey, JM

This appeal preferred by the assessee is against the revision order of the Pr. CIT,

Kolkata-4, Kolkata passed u/s. 263 of the Income-tax Act, 1961 dated 05.03.2018 for AY

2012-13.

2. At the time of hearing, the Ld. AR submitted that the assessee has instructed vide

letter dated 25.10.2018 that it does not want to proceed with the above appeal. Hence, the

Ld. AR wants to withdraw the appeal.

Ld. DR has not objected to this prayer of the

assessee’s Ld. AR. Hence, we dismiss the appeal of the assessee being not pressed

3. In the result, appeal of the assessee is dismissed being not pressed.

Order is pronounced in the open court on 13/11/2018

Sd/-
(J. Sudhakar Reddy)
Accountant Member

Dated: 13th

Jd.(Sr.P.S.)

Sd/-
(A. T. Varkey)
Judicial Member
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